GOVERNMENT OF INDIA
ROAD TRANSPORT AND HIGHWAYS
LOK SABHA

UNSTARRED QUESTION NO:146
ANSWERED ON:20.11.2000

CLEARANCE OF ROAD PROJECTS IN KERALA
K. MURALEEDHARAN

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether all the 37 proposals of Kerala related to sanction of Road Projects have since been cleared by the Union Government;
(b) if so, the details thereof;
(c) if not, the reasons therefor; and

(d) the time by which the above proposals are likely to be cleared?

Answer

MINISTER OF STATE FOR ROAD TRANSPORT AND HIGHWAYS (MAJOR GENERAL (RETD.) B.C. KHANDURI)

(a) to (d) : In the current Annual Plan 2000-2001 for Kerala State there is provision for sanction of only 29 Road Projects ( each costing
more than Rs. 50.00 lakhs) at an estimated cost of about Rs. 75.00 crores.Out of these 29 road projects, 12 road projects have
already been sanctioned at an estimated cost of Rs. 26.70 crores (details at Appendix-1).One road project is in the process of
sanction. Proposals for the remaining projects are awaited from the State PWD.

APPENDIX-I

STATE : KERALA
LIST OF ROAD PROJECTS SANCTIONED UNDER ANNUAL PLAN 2000-2001

S1.No NH No. Name of works Length Approx.Cost Remarks
in Kms/ (Rs.in Cr)
Mts.

230-248/875 18.88 3.25 Sanctioned
292-305 13.00 2.66 Sanctioned
203/585-215 11.42 2.51 Sanctioned
29-41 12.00 1.74 Sanctioned

110-125 15.00 2.59 Sanctioned

. 23-33 10.00 1.78 Sanctioned

. 66-76 10.00 1.31 Sanctioned
525/172-538/165 12.99 2.20 Sanctioned
502/800-514/500 11.70 2.10 Sanctioned
261-274 13.00 2.20 Sanctioned

10-20 10.00 2.20 Sanctioned

01.Improvement of Riding Quality 47
02.Improvement of Riding Quality 17
03.Improvement of Riding Quality 17
04.Improvement of Riding Quality 17
05.Improvement of Riding Quality 17
06.Improvement of Riding Quality 208
07.Improvement of Riding Quality 208
08.Improvement of Riding Quality 47
09.Improvement of Riding Quality 47
10.Improvement of Riding Quality 49
11.Improvement of Riding Quality 47
(Trivandrum Bypass)
12.Improvement of Riding Quality 49

274-286/610 12.61 2.16 Sanctioned

TOTAL 26.70
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